04.04.2024 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 31
HON'BLE MR.JUSTICE AMIT SHARMA

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

AT 02:15 P.M

1. BAIL APPLN. 533/2024,), CRL.M.A. 7680/2024 (Direct the petitionero implead the complainant as a party)
SAI RAMAKRISHNA KARUTURI Petitioner

Through: Mr. Tanveer Ahmed Mir and Ms. Ariana D. Ahluwalia Advocates.

versus

STATE OF NCT DELHI . Respondent

Through: Mr. Amit Ahlawat, APP for the State.Insp. Amit AEKC/Crime Branch.Mr. Raman
Gandhi, Advocatefor complainant

2 . W.P.(CRL) 867/2023 CRL.M.A. 24921/2023-Direction (Allowing Petitioner advocate to assist Public Prosecutor
SAMSUNG GULF ELECTRONICS,FZE ... Petitioner
Through: Mr. Arvind Nigam, Senior Advocatewith Mr. Saif Khan, Mr. Niraj Singh,

Mr. Achuthan Sreekumar andMr. Mridul S., Advocates.

versus

UNION OF INDIA THROUGH SECRETARY MINISTRY OF

EXTERNAL AFFAIRS &amp; ORS. ..... Respondents

Through: Ms. Rupali Bandhopadhya, ASC(criminal) for the State withMr. Abhijeet Kumar, Advocate.
Mr. Ajay Digpaul, Central GovernmentStanding Counsel with Mr. KamalDigpaul and Ms. Ishita Pathak,

Advocates.Insp. Harish Chandra, EOW.
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3.W.P.(CRL) 769/2018 &amp; CRL.M.A. 4826/2018

KRISHNA Petitioner

Through: Mr. Manoj V. George, Mr. Chahat Khanna,Ms. Akshita Aggarwal, Mr. Rizwan A.Durrani &amp;
Ms. Shilpa Liza, Advs.

versus

DELHI POLICE &amp; ORS ... Respondents

Through: Mr. Yasir Rauf Ansari, ASC (Crl.) for theState with Mr. Alok Sharma &amp; Mr. Vasu

Agarwal, Advs. for State.Mr. Anil Soni, CGSC with Mr. DevuratYadav, Adv. for
UOol.

Insp. Arun Sindhu alongwith main 10 Mr.Vinay Tyagi (Retd.) Crime Branch.Mr.
Ripu Daman Bhardwaj, SPP with Mr.

Kushagra Kumar &amp; Ms. K. Manaswini, forCBI.



